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Notices have been served. None appears

®
|"“for the ppposite parties. Call on 23.,9.1991

for hearing Counter if any must be filed by

"1712,9.,91, Stay tc continue till 23,9.91., Put

up on date fixed. 1;//
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Heard Mr.G.&e.RWDora, learned ceunsel
fer the ®pplicant. The applicant wants te
withdraw his applicatien. Prayer is allewed.

The case is dispesed of as withdrawn.,

Membe&(jj

P




